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CENTRAL AMNISTRATIVB TRIBUNAL LUCKHOW BENCH LUCKHOW

ORIGINAL APPLICATION NO; 359/2Q03* 
this# the 12th day o f December 2003.

HOH*BLE SHRI 5»P. ARYA MSMBER(A)

S r i Sukhapal Singh, aged about 24 years S/o Late 

S ri Lachhaman Prasad R/o V illage  and Post Ahmad 

Nagar, Tahisil Gola Gokaran Nath D istt. Kheri.

, , .Applicant.

BY Advocate Shri A,P. Singh.

VERSUS
e

1* Union o f India# throijgh Secretary Post and

Telegraimne Department/ New Delhi.

2. Director, Postal Services, Lucknow Division,

Lucknow.

3 . Supdt. Post O ffices Kheri, D istt. Kheri.

. . . Respondents.

BY Advocate Shri P«K. Singh.

ORDERSORAL) 

ppp jgnRI S«P. ARYA MEMBER(A)

The father o f tte applicant was serving ufider'the. 

Respondent No.c3 at-P6st O ffice Kheri D istt. Kheri as 'Postman' 

and died while in service on 25.3 * 1 9 9 2 . The matter o f 

compassionate appointment is  aga consideration o f the C.P.M.G.

U.P. C irc le , A representation dated 20.12.2002 (Annexiare No. 5) 

i s  already pending with the respondents. ^

<SjteotcrdL̂ 5e counsel^^i^espondents are directed to consider the represen­

tation of the applicant and pass reasoned and speaking order 

within a period o f three months from the date o f receipt o f 

copy o f this order and communicate such an order to the applicant

V



also.

2. The O.A. is  disposed o f as ak)Ove. No order as to costs.

MEMBER(A),


